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4227. SHlU SlHVA CHANDRA JHA : 
Will the Minister of FINANCE be pleased 
to state: 

(a) whether Government have made any 
final decision about levying of the general 
agricultural income-tu; 

(b) if 5&, the details thereof; and 
(c) if not, which sector of the Indian 

ecoaomy pays agricultural income tax, if 
any, and what are its rates vis·a-vis general 
Income-tax ? 

1HE DEPUlY PlUME MINISTER 
AND MINISTER OF FINANCE (SHlU 
MORARII DESAI): (a) and (b). The 
Planning Commission has suggested to the 
State Governments that they should explore 
the possibility of mobiIising additional re-
sources from the rural sector through ali 

possible measures, including taDIioa of 
agricultural incomes. The malta" is still 
under consideration of the Stato Gowern-
menta. 

(c) In the States in which the 1Igric:ul-
tural income taX has been levied, it is paid 
by the agricultural sector. A 8_t 
"showing the current rates of agricultural 
incomo-taX in the States in which it is 
being levied and also the rates of the Cen-
tral Income Tax is laid on the Table of the 
House. [P/Qced in Library. See No. LT-
1760/68]. 

PHYSICAL FITNESS OF PBoPLB 

4228. SHlU SHIV A CHANDRA JHA: 
Will the Minister of HEAL1H, FAMILY 
PLANNING AND URBAN DEVELOP-
MENT be pleased to state: 

(a) the number of people and its per-
centage to the total population who are 
physically fit from the point 9f view of 
military requirements; 

(b) the defects noticed in the ~s 
who were declared physically unfit during 
the course of recruitment at the. time of 
Chinese and Pakistan Aggression in 1962 
and 1965 respectively; and 

(c) the steps taken so far by Govern-
ment to eradicate those defects IIIIIODIi the 
~? . 

mE DEPUIY MINISTER. IN mE 
MINISI"RY OF HEALTH, FAMB.Y 
PLANNING AND URBAN DEVELOP-
MENT (SHRI B. S. MUR1HY) : (a> No 
sum:y for this purpose has been UJIder-
taken. 

(b) The persons who were declared phy-
sically unfit were found to suffer from the 
following defects :-

Malaria 
Trachoma 
Defective Vision 
Otitis Media 
Disordered Action of Head 
Varicose Veins 
~=orrhoids , 

Pyorrhoea 
Physical Deformities 
Poor Physique 
Anaemia 
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(c) NaliODBl programmes for the cou1r01 
of __ and for impr<M:IDent of the 
nutrilioDal status of the people are in 0pe-
ration in the country. 

PucE OF KEROSBNE On. 

4229. SHRI SlDVA CHANDRA JHA : 
WiD the Minista- of PETROLEUM AND 
amMICALS be pleased to atate : 

(a) wbether it is a fact that the present 
III&I'kd price of kerosene oil is higher than 
Goftrnme:nt fixed price; 

(b) if 110, the reasons tbeI"efor and the 
a. tilteD by· Government thereto; and 
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(c) if not, the total ~ of 
k«oeeDe in tho country in general vi84-lri.f 
tho total supply, and in Bihar in partic:uI..-? 

TIlE MINISTE.R. OF STATE IN THE 
MINISTRY OF PETROLEUM AND 
CHEMICALS AND OF SOCIAL WEL-
FARE (SHRI RAGHU RAMAIAH) : (a) 
and (b). No, Sir. The retail ae1lina price 
of keroseDe is fixed statutorily by eIICh 
State Government and suitable action, aucb 
as prosecution, is taken by tho State GoYenI-
menta whenever instances of ovor-<:haqiD& 
aro noticed. 

(c) The total supply and ~ of 
tarosene in the country and acpa.rately for 
Bihar are as follows: 

(Figwa in thousand tonncs) 

India . 
Supply Cons~ 

tion 
1,342 1,287 

Bihar . 
Supply Conaump-' 

tion 
86 76 
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